1615. SHRI BHAGEY GOBARDHAN:
Will the Minister of HOME AFFAIRS be

pleased to state:

(a) the causes leading to demands for
formation on new States within tho Indian
Union;

" (b) the reaction of the Union Govern-
ment in relation to such demands ; apd

(c) whether root causes have been

analysed conceming any of such demands

and remedies prescribed and acted upon?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI M.M.
JACOB) : (a) to (c). The demands for forma-
tionof new States generally arise on account
of regional imbalances in economic devel-

.opment. The Government of india are of the

view that such imbalances in a particular
Stataorngbnsmmdbetad(bdmwmhm
nndnm of planning and by setting up of
suitable regional or local authorities.

Pumhdanbhnmdylnhmaﬂomlb
visit Punjab And Kashmir |

1616. SHRI TARA CHAND KHANDEL-
WAL: Will the Minister of EXTERNAL AF-
FAIRS be plsased to state:

(a) ‘\vhdhortho British Foreign Secre-
tary during his recent visit to india called for

the grant of permission to the Amnesty inter-

national o visit Punjab and Kashmir ; and

 thereto?

THE MINISTER OF EXTERNAL AF-
FAIRS(SHRIMADHAVSINH SOLANKl)*(a)
Yes, Sir. _ I

(b) The vaommont's policy is to a_lhw
Amnesty International to come to India for
private visits and for normal dialouge wllh
the Govemmant

" Infiitration by Foreign Poachers Into

Andaman and Nicobar Islands

1617. SHRI MANORANJAN BHAKTA:
Will the Minister of HOME AFFAIRS be
pleased to state:

{a) the total number of cases of infiltra-
tion by the foreign poachers into the territo-
rial waters of Andaman and Nicobar Islands
detected during each of the last three years;

(b) the number of such poachers appre-
hended andthe number of boats/ships seized
during the above period;

(c) whether some of those poachers
managed to escape after killing indian po-
licemen .

" (d) if so, the reasons therefor; and

(e)ﬂ\ocomcﬁﬁ'moaswesbehﬁmn

" in this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PARLIAMENTARY AFFAIRS
AND MINISTER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI MM.
JACOB) : (a) and (b). The requisite informa-

(b) ¥ s0, the reaction of the Govemment  tion h- here undor'-
‘ 1989 T 1990 1991
No. of cases detected 32 a7 18
No. of Poachers caught 318 - 560 ) - 168

50 . . 14

‘No. of boate/ships seized ' 34
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